FORM G
INVITATION FOR EXPRESSION OF IN TEREST FOR

VIJAYGROUP REALTY LLP OPERATING AS HOLDNG COMPANY FOR REAL ESTATE

(Under Regulation 36A (1) ofthe Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016) _
RELEVANT PARTICULARS
Name of the corporate debtor along with PAN/ CIN/ ijaygroup Realty LLP
LLP No. LLP No : AAB-7602)

25(2)(h) of the Code s available at:

.| Last date for receipt of expression of interest

Quantity and valye
last financial year

statements (with schedules)' of two years,
creditors, relevant dates for subsequent events of the
process are available at:

agirp07@@gmail.com

Eligibility for resolution applicants under section Details can be sought by emailing on

2irp07@gma il.com -

April 15,2023

A%

Date of issue of provisional list of prospective |April 17,2023
resolution applicants 3

12¢

Last date for submission of objections to provisional April 22,2023
list

133

Process email id to submit EOI agirp07@gmail.com

Note:

The Form G is published pursuant to the discussions in Eighteenth COC meeting held
on March 21,2023 to re-invite expression of interest. :




2. An application for extension of CIRP tenure by further 60 days and/or exclusion of
time has been filed with Adjudicating Authority. This Form G published herein shall
be subject to approval of the Hon. NCLT granting extension/exclusion (if any) of CIRP
period.

Anshul Gupta

IBBI/IPA-002/IP-N00310/2017-18/10899

For Vijaygroup Realty LLP

410, 4th Floor, Blue Rose Industrial Estate, Near Metro Mall, Borivali East Mumbai
City,Maharashtra ,400066

Date: 27/04,/2023

Place: Mumbai



